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ORDER

PER JUSTICE B. PANIG V.C:

When the matter was taken up for orders, Id. Counsel for both parties are
- | |
2°  Mr. BR Das, Id. Counsel appearing for the applicant has submitted that he

has been instructed by his client not to proceed with the case. Accordingly, the case

X

MEMBER( - VICE-CHAIRMAN

is dismissed for non-prosecution.




